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Power Requirement of Uttrakhand

2038. SHRI SANJAY NIRUPAM: Will the
PRIME MINISTER be pleased to state:

(a) whether Govemment have in the recent
past, undertaken any survey about the total
power requirement of the Uttrakhand area of
Uttar Pradesh;

(b) if so, the total requirement and the
actual supply of power in the area;

(c) the number of villages, district-wise not
having electricity in the area and by when all
villages would be given electricity; and

(d) the number of villages, provided
electricity during last three years, district-
wise and year-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (DR. S.
VENUGOPALACHARI): (a) and (b) No, Sir.

(c) The number of villages district-wise not
electrified upto January, 1997 is enclosed in
Statement-I {See below). In the draft report of
the Working Group of Energy (constituted by
Govemment of U.P.) for finalisation of 9th
Five Year Plan (1997—2002) for power sector
in U.P., the Government of U.P. has proposed
to electrify all the remaining villages by the
end of 9th Plan (by March 2002) but this will
depend upon availability of required financial
assistance and other inputs.

(d) No. of villages, district-wise, provided
electricity during last three years, yearwise is
enclosed in Statement-II.



